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5. qeft srfefaar dgar, Hear ey
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T qLeT *%, 801 ATFT 2,
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TVE: qA STEEAAT AT o6 TSI, STHTETI, T 3, T 4 H STTE=AT ST A9, AH1E1-09001/1/2022-
R F-UF. v, T U.aE, A 9 dFEay, 2025 FIT T it T off 37 IHF qeraTd deneg
STER=AT H&AT 1.4, TS 1-09001/1/2022-F Famae-U+. 09, 0q. 0.3, aE 23 I, 2026 &
ATeAH | 0T 737 |

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
NOTIFICATION
New Delhi, the 18th September, 2026

F. No. RCD-09001/1/2022-Regulatory-FSSAIL.— In exercise of the powers conferred under subsection (1)
of section 11 of the Food Safety and Standards Act, 2006 (34 of 2006), the Food Safety and Standards Authority of
India hereby makes the following amendment in the principal notification no. F.No RCD-09001/1/2022-Regulatory-
FSSAI published in the Gazette of India, Extraordinary, Part I1I, Section 4 vide notification dated, the 9th October, 2025
for constitution of Central Advisory Committee, namely:-

After serial number ‘5.” under ‘Agriculture’, the following entries shall be inserted, namely: -

“Consumers: -

5A. Mr. Naveen Prakash Sharma, National President, ...Member
Upbhokta Adhikar Sangthan,
Basant Vihar, Near Old Post Office,
Burhar, Dist. Shahdol (M.P.) — 484110

5B. Ms. Anindita Mehta, CEO, ...Member”
Consumer Education & Research Centre (CERC),
Grahak Suraksha Kendra, 801 Sakar 2,
Nr. Ellisbridge police Station, Ellisbridge,
Ahmedabad- 380006
RAJIT PUNHANI, Chief Executive Officer
[ADVT.-111/4/Exty./332/2026-27]

Note. -The principal notification was published in the Gazette of India, Extraordinary Part III, Section 4, vide
notification no. F. No. RCD-09001/1/2022-Regulatory-FSSAI dated 9™ October, 2025 and subsequently
amended vide notification number F. No. RCD-09001/1/2022-Regulatory-FSSAI dated 23 June, 2026 in the
Gazette of India, Extraordinary, Part III, Section 4.
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